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1. | Name of the corporate debtor Name - Mudra Denim Private Limited
along with PAN/ CIN/ LLP No. PAN - AACCTG485H
CIN - U17120MH2007PTC169520
2. | Address of the registered office Wellington Business Park, Bldg No.2, Gala No.
> 305, Andheri Kurla Road, Andheri East
’ _ |Mumbai-400099
| 3| URL of website There is no operational website of the CD. The
case specific website created by RP is
https://mudra.cirp.co.in/
4. | Details of place where majority 5201/02, Ankleshwar GIDC, Bharuch,
of fixed assets are located Gujarat - 393002 ;
5. | Installed capacity of main Operations of the CD is closed since June 2019,
products/ services The installed capacity is of 96 lcoms
6. | Quantity and value of main Operations of the CD is closed since June 2019,
preducts/ services sold in last Last available audited Balance sheet is for
financial year ] | FY2017-18.
7. | Number of employees/ workmen Ml
8. | Further details including last | Information can be sought from the office of RP
available financial statements |8t C/o, Headway Resolution & Insolvency
{with schedules) of two years, Services Pvt Ltd; 708, Raheja Centre, Nariman
lists of creditors, relevant dates Point, Mumbai - 400021;
for subsequent events of the Website - hittps://mudra.cirp.co.in/
process are avallable at: Email - ip.mudradenim@gmail.com /
rrkanochgo@gmail.com
9. | Eligibility for resolution applicants | Same as above as provided under Serial No. 8
under section 25{2)(h) of the
Code is avallable at: |
10.| Last date for receipt of expression | 23rd June 2023
of interest
11.| Date of issue of provisional listof | 25th June 2023
prospective resolution applicants
12.) Last date for submission of 30th June 2023
objections to provisienal list
13.| Process email ID to submit EOl ip.mudradenim@gmail.com
Sd/-
Ram Ratan Kancongo
Resolution Professional
IBBI/IPA-001/IP-PO0070/2017-18/10156
C/0, Headway Resolution & Insolvency Services Pvt Ltd;
708, Raheja Centre, Nariman Paint, Mumbai - 400021
For Mudra Denim Private Limited
8th June 2023 and Mumbai
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